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RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.5174/2003

(From the judgenent and order dated 11/10/2002 in CMAP 7686/ 91
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

STATE OF U.P. & ANR Petitioner (s)
VERSUS

SHI V NARAI N UPADHYAY Respondent (s)

(Wth prayer for interimrelief)

Date : 01/08/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE M B. SHAH
HON BLE DR JUSTI CE AR LAKSHMANAN

For Petitioner (s)
M . Subodh Mar kandeya, Sr. Adv. ,
M. Ashok K. Srivastava, Adv.

For Respondent (s)
M. Varinder Kumar Sharma, Adv. (N P)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Even on second call none appears for the respondent.

Leave granted.
Operation of the inmpugned order is stayed pendi ng appeal .

(Vijay Kumar Sharnma) (Janki Bhati a)
AR-Cum PS to Hon.Judge Court Master



